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E. MAOOmONTOABOVE,THEREARE 
80ME00L0NES/P0CKETS WHERE 
SEWERAGE SYSTEM HAS BEEN 
PROVIDED BY THE D.D.A. AND IS 
BEING MAINTAINED BY THEM.

F. SEWAGE TREATMENT PLANTS

10 MCD S«wag* Tmatnwnt Plant In 
Shahdra Is fundionai work Is In piogress for 
oonttruelionof25MCDsawMagatr0atm«it 
plani at kondly along with alllad pumping

Land QraUiIng in TVaiM-Yamuna Araa

121. SHRI B.L SHARMA PREM: Wil 
tha Mlniatar of URBAN DEVELOPMENT ba 
pleased to state:

(a) the numlMr of complaints received 
during last six months ragarding land-grab- 
bing in Trm-Yamuna araa of Delhi; and

(b) the action being taken by the Gov- 
emment for checking such incktonts of land* 
yroDDingf

THE MINISTER OF STATE IN THE 
MINISTRY URBAN DEVELOPMENT(SHRI 
M. ARUNACHALAM): (a) D .D A has re­
potted that 111 complalnls were received in 
the last six months.

(b) Delhi Administratkm has directed 
pubic agenides to maintain strict vigil and to 
taka preventive action in this regard. Control 
Rooms have also been set up by the Delhi 
Devalopment Authority, Municipal Corpora* 
tiondOalhi, New Delhi MunteialCommitttee 
and the Deputy Commissioner, Delhi to 
faolkate prompt reporting of encroachments 
bypiM o.-

DurhigthelaBt six months 2S demolition 
pfogramma were carried 04 by the DDA in 
the Trans Yamuna araa.

Non Allotment of DDA Flat*

122. SHRI B.L SHARMA PREM: W » 
the Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) ttie number of flats constructed by 
the Delhi Devetopment Authority in DeN

K A U A  » t f i . t l f a i r  gm bh Cwnicn navv ncn D««n BiioiioQ iCm inorv uMui 9 
years;

(b) the reasons therefor;

(c) whether the Government have fixed 
anv rasDonsibilitv lor tha sama:

(d) if so. the details thereof; and

(e) the action taken by Government in 
this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRIM.ARUNACHALAM):(a)to(e). Mbr- 
mattonis being collected and win be lakf on 
the Table of the House.

Unauthorlaed Colonies In Ttana* 
YanMinaArea

123. SHRI B.L SHARMA PFtEM: WM 
the Minister of URBAN DEVELOPMENTbe 
pleased to state:

(a)the number of unauthorised colonies 
in the Trans-Yamuna area in DeBti;

(b) whether l>asic amenities Ice water, 
electrieity, roads etc. have not been pro- 
vfcled in these cotonies;

(c) if so. the reasons therefor, and

(d) the action bektg tidten fay the Gov­
ernment to provUe such basic amenMes?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARWIACHALAM): (a) No tunray
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of th« unauthorised cok>ni«s has been con­
ducted since the cut off date of June, 1977.

(b) to (d). Pending a declston on regu- 
larisation. Delhi Administration has decided 
to extend the facilities of supply of electricity 
and potable water to all those unauthorised 
colonies which has come into existence prtor 
to 1.1.1981, on payment of development 
charges by the beneficiaries. No decision 
has yet been taken to provide other civic 
amenities to the unauthorised colonies after 
June, 1977.

Water Supply Schemes in U.P. with 
World Bank Assistance

124. SHRIHARIKEWAL PRASAD: Witt 
the PRIME MINISTER be pleased to state:

(a) whether the Government are imple­
menting any water supply projects or 
schemes with the assistance of World Bank 
or some other international organisation in 
Deoria and Ballia districts of Uttar Pradesh;

(b) if so. the details thereof;

(c) the expenditure involved and the 
year by which these are proposed to be 
completed;

(d) whetherthere has been any delay in 
the implementation of these projects; and

(e) if so. the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTOY OF RURAL DEVELOPMENT 
(SHRI UTTAMBHAIH. PATEL): (a) No. Sir.

(b) 10(e). Do not arise.

Tulw-WWIslnU.P.with WorM Bank

125. SHRI HARIKEWAL PRASAD: 
S m i ARJUN SINQH YADAV:

Wn the MinMer of URBAN I^VELOP- 
MEMTbeoleasedtottate:

(a) the details of tube-wells installed 
with wortd Bank assistance in Uttar Pradesh, 
during the last two years;

(b)the numberoftube-weilsout of these 
which are working and the number of those 
which are not working;

(c) the time by which these non-opera­
tive tube-wells are likely to become opera­
tive; and

(d) the number of tube-wells likely to l)e 
installed with Words Bank assistance in these 
distrkrts during 1991-92?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) to (d) The 
information is being collected and will be lakt 
on the Table of the Sabha.

Assistance to FruK and Vegetable
Industries of Deoria and Ballia

126. SHRI HARIKEWAL PRASAD: Will 
the Minister of FOOD PROCESSING IN­
DUSTRIES be pleased to state:

(a) whether the Government are provkl- 
ing any assistance to the f ruK and vegetable 
industries in Deoria and Ballia districts of 
Uttar Pradesh;

(b) if so, the details of the assistance 
provkied during each of the last three years; 
and

(c) whether schemes related with these 
industries in Deoria and Ballia districts are 
pending with the Govemment for approval 
and 9 so, the details thereof?

THE MMISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN­
DUSTRIES (SHRI GIRIDHAR QOMANGO):
(a) and 0)). Aproposal ww racefvedfioin the 
U P . Government for sstang up oi quaflty 
Gpptiol UMtaloiiw i l  23 (taow wttMn th*


